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CENTRAL ADMINISTRATIVE TRIEUNAL.
,PRINCIPAL BENCH

O.A. No. 2589 of 1997
Hew Delhi, dated this the 10th August, 19988
HON BLE MR, S.R. ADIGE, VICE CH%IRMHN (A

1 Y., Singh.

Shie
S/o Shri R.D. Singh, ‘
R/ mwlljh Nanakpura,

New Delhi-1100771. ) e w s APPLTCANT
{None appeared even on the Znd call)
Vel sus

Union of India through
T, The Secretary,

Windstry of Urban Affairs & Emplovment,

Mirman Bhawan, New Delhi.
=) Director, ,

Dte. of Ests

atas,
NL;mmn Bhawan,
New Delhi.

. Estate OFficer, .
Dte. of Estates,
Nirman Bhawan,
Hew Delhi. ' s RESPOMDENTS

/

(By Dept. Repr. Shri Tek Chand}

CORDER (Wpaly

BY HON BLE MR. S.R. ADIGE, VICE CHAIRMAN (A}

None appeared for applicant even on tLhe
szecond call  when the case was called cut., I note
that none has besen appearing on  behalf of

applicant for the last seven consecutive dates.

st
o]

1t appears that applicant 1s not interestad
nursuing the 0.4, It is dismissed for default and

non-prosecution.
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